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reference to the followiDI matter of uqent 
"ubUe impOrtance 

About two year. ,,0 tho Railways 
announced the funBing of • fast triall called 
uSabarmati Express" OD the Gunaa-tdaksi 
line. Durinl tbe last 2 to 3 )lean. several 
fut pa1senler and goOds .rains bave been 
diverted on tbis line and tracks have been 
found much -improved 1bere is a penis. 
tent demand from the ,eneral public to run 
a fast train between Ujjain .. GUD~·Bina, 
cotmeCtina Delhi. Thil will help quicker 
industriali~tion or the backward district of 
&ajaarb, OUllna, Sbajapur etc. 

Recently it was aooouneed tbat ODe 
"Sbanchi Express" will run bet weeD Indore 
and Delhi. This will not cover the under-
developed areas. There are already a 
dozen fast trains going tbroull" Bhopal to 
Delhi. On the contrary it will create fur-
ther confusion at Bhopal which i. already 
over-congested. Hence, rUlling of a fait 
train on Gunna·Mabi line is the cornct 
decision and will satisfy the leneral public. 
Duriq tbe Jalt one year "Acrion Commit-
tees" have been formed at Bioora, Shaja-
pur, Maksi and Oufttta. agitatin; for thie 
demand.- The delay in announciDI the 
running or Sabarmati Experess may lead to 
Satya-Iraha and ali rations by early J 984 
which should be avoided. 

Even at Indore. the people are insist in. 
on developing the Gunna-Maksi line. Any 
further postpoHment of this will result into 
frustration in the Madhya Bharat Area aDd 
may lead to' asitational approach which·can 
be avoided. 

I, therfore, request the Railway Minister 
to direct the Railway Board to come to a 
quick decision. ' 

(ix) CRITERIA FOR SELECTIoN OF 
PERSONS IN CULTURAL EXCHANGE 
PROGRAMMES 

PROF. SAI'PUDDIN .SOZ (Baramulla) 
Under rule 377 I ~islr to make a reference 
to the followinl matter of Uflent public 
importance :-

Cultural excbaap prop.ammes· _~ 
our COlmtry and the: rat of the world orr. 
',' .. . • t ~ .,: 

inDumerabie aclAntlJCS of sponsoc'. 
cultural programmes to aad Crom JDCli .... 
we bava ~taiDly benefited from tbeIe ... 
arammes in ~ palt aDd .urely eaoUlb -
must continue to maintain tbe intereat ill 
such activities. Teachers, artilts, inteUec-
tual. and technocrats muet have. opport_~ 
ties of ,oina abroad so tbat tbeir meaI&l 
horizon widens and they become more '. 
rul citizens of India. There is, however, 
a probJe~ in that we do not teem to have 
laid down any scientific criteria for selec-
tions. There is a ,fowilll seue of depriva-
tion witb numberous Indians that even wbeD 
they qualify for participation in various 
proarammes, they do not find tbemael ..... 
lucky as they do not POISesS 'ac:ceu' to 
hilher echelons of authority. There is also 
imbalance in so far as sharin" of •• 
opportunities is concerned. There 'il a 
widespread fcelina that certain Stat. aDd 
Union Territories, possibly U. P. and . Delhi~ 
arc pttiDl a large sbare or the -aVailable 
opportunities. The Jammu and . Kubmlr 
State must find its place in tbe scale 01 
preferences. The Union Minister of· 
Education mult come out witb statistibs to 
sbow Sta[ewise distribution of opportUDiilea 
offered to bonafide citizens of India. ' 

13,48 hn. 

MOTION UNDER RULE 318-(.ONTD.,. 

SUSPENSION OF FIRST PROVISO 
TO R.UlE 74 

MR. DEPUTY-SPEAKER : The House 
will DOW take up further con.ideratioo 01 
tbe motion under rule 388 moved by Sbrl 
Janardbana Poojary on the 20tb December, 
1983. 

THE DEPUTY MINISTBR IN THE 
MIN1STRY .OF FINANCE (SHill JANAR· 
DHANA POOJARY): Mr,. Deput1-
Speaker, Sir, while speakina, ?tof. Madbu 
Dandavatc has. cited certain portions· from 
the Recommendations or the Bra Sezhiyan 
Committee, tbe Estimates Committee .n4 
also lome portion of the .peecb of tate 
Shrl CD Deahmukh, . tbe thea Finance 
Mi~ister, at the time ,of- pa .... 01 the BiU. 
at tbat tlme~. _ J WoUld ~)'. lite: to, ~a)', '. 


